
 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 19.03.2019 (TUESDAY) 

Court – II 

(The Court will sit in Court Room No. 3) 

                                                            10:30 AM 

 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, 

Member (Technical). 

 

For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 708 of 

2018 

Satyendra Singh 

Vs. 

Rama Subramanian & Anr. 

Mohit Jolly Abhishek khare 

, 

Yash 

Sharma(R2) 

2.  Comp. App. 

(AT) (Ins) No. 

726 of 2018 

Asha Goyal  

Vs. 

Pharma Traders Pvt Ltd 

Nivedita R. Sarda  Vijayesh Atre 

3.  Comp. App. (AT) 

(Ins) No. 801 of 

2018 

IMECO Limited 

Vs. 

BEML Limited 

Kunal Godhwani Aditya Sharma 

4.  Comp. App. (AT) 

No. 11 of 2019 

Gaurangika Patel & Ors. 

Vs. 

Doloo Tea Co. (India) Ltd. 

Chitraanshul A. Sinha Kunal Singh 

5.  Comp. App. (AT) 

No. 38 of 2019 

Hewlett Packard Enterprise India 

Pvt. Ltd. 

Vs. 

The Registrar of Companies, 

Bangalore, Karnataka 

Varuna Bhanrale  

 

For Hearing 

6.  Comp. App. (AT) 

No. 338 of 2018 

 

V.J. Paul Joseph & Ors  

Vs. 

Alexander Correya & Ors. 

B. Ragunath A. Ajith Kumar 

(R1-R3) 

7.  Comp. App. 

(AT) No. 349 of 

2018 

Kathirkutty Augusthy & Ors. 

Vs. 

Alexander Correya & Ors. 

Anandh K. N.J. 
Mathew(R4-9) 
Achyuth Ajith 
Kumar (R1-3) 

8.  Comp. App. 

(AT) No. 397 of 

2018 

Aegis Infrastructure Pvt. Ltd. 

& Ors. 

Vs. 

Registrar of Companies, NCT 

of Delhi & Haryana 

Munawwar Naseem Gaurav Rohilla 

9.  Comp. App. (AT) 

No. 32 of 2019 
Ajay M.Patel & Ors. 

Vs. 

Aarohi polymers Pvt.Ltd & 

Ors. 

Rishad A. Chowdhury Ritin Rai-R3 
Nakul Gandhi 

 

 

 

 

 

 

 

 

 

 



 

 

 

 

02.00 PM 

 

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh, 

Member (Technical). 

For Judgment 

S. No. Case No. Name of the parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 194 of 2018 
Vis-Ram Financial Services 

Pvt. Ltd 

Vs. 

Pioneer Distilleries Ltd. & 2 Ors. 

Arnav Dash Y. 

Suryanarayana 

-R2 

 

 

 Copy to: - 

1. Notice Board                                                                                                                By Order 
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3. Record File                                                                                                                   Registrar 

4. Website: www.nclat.nic.in                                                                                            
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